Y BE FORE THE CENTRAL ADMINISTRATIVE TRIBUMNAL

- MJMBAL BENCH

Monday, this the 23rd day of JUNE,1997

CORAM 2 |
HON'BLE SHRI B.S.HEGDE, MEMBER(J)
HON'BLE SHRI iR .KOLHAT KAR MEMBER(A)

Shri Gopal Sitaram Rathod,
Nandoor(K),File Tanda
Post 2 Nandoor(B)

By Advocate Shri R,D,Deharia .+ Applicant

mYRISU S

1, YUnicn of Ipdia
through
The General Manager,
Gentral Railway,
Bombay V.T,

3;&&

2 The Chiéf Personnel Officer,
Central Railway,
Bombay V,T,
3. The Divisional Railway Manager,
Divisional Office,
Central Railway,
Solapur - 413 001,
By Counsel Shri V,S,Masurkar '»« Regpondents
The application having been heard on 23rd June, 1997
the Tribunal on the same day delivered the following 3

" ' -:ORDER i

(Per B,S,Hegde, Member(J){
| Heard Mr, R, D,Deharia for the applicant

and Mr.V,S,Masurkar for the respondents,

2. Respondents have filed an MP stating
that the prayer made in the CA has already been coﬁplied with
and nothing survives, and OA has become infructuous.
3. In view of the submissions. made by the
learned counseZPA is disposed of as infructuous., MP also
disposed of. :
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M.R, KOLHAT KAR:) (B.S.HEGDE)
M Membe r({A) Member (J)




